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Report of the Joint Committee in compliance of direction of Hon’ble 

NGT (National Green Tribunal) (CZ), Bhopal; in the matter of  

Original Application No. 51/2024(CZ) (O.A.No.13/2024 - PB) vide 

order dated 01-04-2024; Rameshwar Dayal V/s  State of  Rajasthan 

and others. 

Sh. Rameshwar Dayal resident of village Khinnot, Tehsil Sarmathura, 

District Dholpur (Rajasthan) had filed a letter petition dt. 01-08-2023 as 

Original Application, with grievance about the sewage and drainage system of 

the sarmathura town (Tehsil Sarmathura, District Dholpur).  

The specific issues/objections raised by applicant/complainant: - 

i. That no “ puliya ” and “ nala ”  has been constructed along with the 

roads and sewage and drainage water comes on road causing health 

hazard to common people in violation of the basic rights.  

ii. It is alleged that in spite of the fact that the complainant had 

approached the concerned authorities. No action has been taken.  

iii. The petition raises substantial issue relating to compliance of 

provisions of schedule enactment.    

 

1) Considering the issues raised by the applicant, Hon’ble NGT passed 

following order on 1st April 2024:  

In view of the issues/objections made in the application, NGT form a 

Committee consisting of:-  

i. District Magistrate Dholpur, Rajasthan.  

ii. One representative from Rajasthan Pollution Control Board 

2)  Further, the committee was directed :  

“ to visit the place and submit the factual and action taken report within six 

weeks. The State PCB will be the nodal agency for coordination and logistic 

support.”  

 

3) Accordingly, following officer were appointing from concerned departments 

for the joint visit-  

i. Sh. Radhey Shyam Meena, Sub Divisional Officer, Sarmathura, Tehsil 

Sarmathura, District- Dholpur (Rajasthan) (as representative of District 

Magistrate Dholpur, Rajasthan). 

ii. Sh. Umesh Kumar, Regional Officer, Rajasthan State Pollution Control 

Board (RSPCB), Regional Office, Bharatpur Rajasthan. (Copy of 

nomination letters are enclosed as Annexure –R-1) 
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4) Looking in to the issue, a meeting cum discussion was convened in the 

premises of SDO Office, Sarmathura, with the committee members, 

representatives of Department of PWD and ULB/Nagar Palika and 

complainant. However, complainant not participated in the meeting despite 

information has been conveyed to him through letter dt. 12-04-2024. (List 

of participants in meeting dt. 16-04-2024 is attached as Annexure –         

R-2). 

5) After deliberations, it was decided then and there by the committee to 

inspect the entire area to assess the status of aforesaid matter.  

Subsequently, the concerned area was visited by the joint committee along 

with representatives of Department of PWD and ULB/Nagar Palika 

Sarmathura. This report is being filed by the aforementioned Committee 

after conducting the field visit on 16-04-2024.  

 

6) Background 

The area under question is a town area known as sarmathura town, tehsil 

sarmathura, district Dholpur Rajasthan. Total population of this town is 21110 

(as per census of 2011), total ward are 25 nos. and total no. of households are 

about 5000. For management of the local’s system ULB/Nagar Palika 

Sarmathura was constituted by Government of Rajasthan by promoting from 

gram panchayat on 23-03-2021 and same is working since 2021.  

        The area under allegation for sewage and drainage problem is related to 

domestic waste water management associated with the road, nala & puliya 

construction and its repair & maintenance, and problems occurred due to their 

improper management in sarmathura town.  

 

7). Factual Observations- 

 During the visit of joint committee on 16-04-2024, concerned area of town 

sarmathura were visited to ascertain the status of sewage, drainage and 

status of nala & puliya in town.  

 During the visit of committee, it is observed that Sarmathura town is 

situated over rocky/hilly terrain. Height differences in sarmathura town are 

about 30 ft.    

 Entire area of the town Sarmathura comes under the jurisdiction of the 

urban local body i.e. Nagar Palika, Sarmathura. 

 Total area of the Sarmathura town is 16.9 sq. km and total length of roads 

is around 56 km.  
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 Roads within Sarmathura town are comes under the jurisdiction of Nagar 

Palika and PWD Sarmathura, in which about 56 km road length is of Nagar 

Palika and about 3.5 km  road length is of PWD Department.   

 Nagar Palika Sarmathura jurisdiction is having all roads of sarmathura 

town (all internal roads, all roads which connected to main road of 

Sarmathura).  

 PWD Sarmathura jurisdiction is having all main roads of the Sarmathura 

town.   

 Therefore, in alleged area/concerned area, Puliya & nala, road repair and 

construction management comes under Nagar Palika and PWD department 

Sarmathura as per their jurisdiction. 

 Following locations/sites were visited by committee as under-  

 1st site/location is Motiyapura Road, Sarmathura.  

 2nd location/site is Bus stand Bari, Sarmathura. 

 3rd location Bus Stand Karauli, Sarmathura. 

 4th location Purana Bus stand, Sarmathura. 

 5th location, Gandhi Ghat ke paas (dargah ka taal), Sarmathura. 

 6th location, Maharaj Ka Taal, Sarmathura, etc.,  

 Nagar Palika, Sarmathura: - All internal roads and connected roads were 

found completed along with nali/nala. These nalis/nalas used for drainage 

of the domestic waste water which generated from the domestic activities of 

the residents of the Sarmathura town, however some sites of the town were 

found where repair & maintenance work and remaining work is required to 

be completed. During visit of joint committee, Executive Officer Nagar Palika 

Sarmathura Town informed that about 3 Km road length work is required to 

be completed.   

 PWD Sarmathura: - Main roads of the town Sarmathura were found 

completed, however PWD department is required to complete repair work 

and construction work of nala along with road to avoid the water flow over 

road at location no. 1, 2, 3.  

 During visit of above locations, water accumulation over road, water 

accumulation in nearby low-lying areas and water flow across road were 

found due to – 

 Incomplete repair work of road and nala,  

 No construction of nali/nala along main road of town,  

 No proper cleaning of existing nala,  

 Blockage of nali/nala in downstream,  

 Incomplete nali/nala in downstream,. 
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 In view of above -  

i. No proper drainage/sewerage system was observed for domestic 

waste water/sewage of entire town sarmathura.  

ii. At many places, sewage accumulated in nalas, over road and in low-

lying areas due to improper cleaning of the nalas, incomplete work of 

road & nala, no construction of nala and blockage of nala in 

downstream . Due to which flow of sewage was found obstructed and 

accumulated. 

iii. Due to improper management of domestic waste water, sewage was 

found accumulated in low lying areas as nearby land of motiyapura 

road, nearby railway land of bus stand bari, Sarmathura, dargah ka 

taal and maharaj ka taal, etc., 

iv. Due to improper management of domestic waste water, health hazard 

to nearby local peoples cannot be denied.  

v. No management/arrangement regarding handling of the sewage of the 

town sarmathura has been adopted by the ULB/Nagar palika 

Sarmathura so far.   

 

8). Details of action taken-  

As per direction of committee, letters have been written by RSPCB Bharatpur 

to PWD dept. Sarmathura, Nagar Palika Sarmathura and SDM, Sarmathura on 

16-04-2024 for providing data of action taken in this area in context of above 

matter.  (Letter is attached at annexure- R-4) 

 It was informed by ULB, Sarmathura that they have proposed FSTP 

which is pending at their Directorate Office, Jaipur and they have only 3 

sweepers against the 100 sanctioned posts of sweepers. Information 

provided by ULB vide their letter dt. 18-04-2024, received to RSPCB on 

29-04-2024 (ULB, Sarmathura letter is enclosed at annexure-R-5). 

 It was informed by PWD Department that they have forwarded 

estimation of Rs. 540 lacs to higher officials for construction of nala 

along with cross drainage. Earlier proposed work has not been 

completed due to financial approval. Information provided by PWD 

Department vide their letter dt. 26-04-2024, received to RSPCB on               

29-04-2024 (PWD Department letter is enclosed at annexure-R-6).  
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9. Conclusion and Recommendations-  

The concerned departments as Nagar Palika/ULB Sarmathura and PWD 

Department Sarmathura should take proactive steps to provide proper 

management of sewage of Sarmathura town. Therefore, looking at the 

seriousness of the issue the joint committee has suggested the following:  

1. The Nagar Palika Sarmathura shall complete all remaining work of repair 

and maintenance of nalis/nalas, completion of remaining nalis/nalas, 

cleaning of existing nala for proper flow and clear passage of water in 

downstream.  

2.  The PWD Department, Sarmathura shall complete all remaining work of 

repair and maintenance of road and construction of nala along with the 

main road under jurisdiction of PWD department for proper flow and 

clear passage of water in downstream. 

3. The Nagar Palika Sarmathura is responsible for proper management of 

sewage of Sarmathura town which generated from the domestic activities 

of the residents of the Sarmathura town. The Nagar Palika Sarmathura 

shall take steps for installation of Sewage Treatment Plant (STP) of 

adequate capacity for treatment of waste water generated from the entire 

town Sarmathura along with disposal of treated water.  

4. In the proposal of STP, diversion of city sewage from low lying areas by 

installation of pumping stations towards STP to cover entire sewage ( as 

sarmathura town is situated on hilly terrain). ULB shall connect and 

assess all areas of town where sewage is generated.  

5. The Nagar Palika and PWD department shall complete the above work 

and district administration shall look after in the matter of finance 

approval for above work.  

6. The Nagar Palika and PWD department shall complete the above work 

under the direction cum supervision of the District Administration and 

there should be a time line for completion of work.  

 

                    
  (Umesh Kumar) 
   Regional Officer 
RSPCB, Bharatpur  

 
 (as representative of the District Magistrate, 

Dholpur) 
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Photographs with GPS location are enclosed  

 
1. 1st site/location is Motiyapura Road, Sarmathura.  
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2. 2nd location/site is Bus stand Bari, Sarmathura. 
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3.  3rd location Bus Stand Karauli, Sarmathura- 
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4. 4th location Purana Bus stand, Sarmathura. 
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5. 5th location, Gandhi Ghat ke paas (dargah ka taal), Sarmathura. 
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6. 6th location, Maharaj Ka Taal, Sarmathura, etc.,  

 

 



Joint inspection in the matter of OA 51/2024 (CZ)                                                                                                                          Page 22 

 
 

 

 

 

  



Joint inspection in the matter of OA 51/2024 (CZ)                                                                                                                          Page 23 

 
 

7. Bas Stand Karauli, Sarmathura : 
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